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. CENTRAL ADINISTRATIVE TRIBUNAL
BANGALCRE BENCH

& o : Commercial Complex{BDA),
: % ' Indira Nagar,
Bangalore~560038.

Application Nos,120 to 125/86(F) Dated the ( October 1986,
Shri !'.Mari Devaru _ A pplicant in A.No 120/86(F
Shri B.Gangghariah Applicant in A.No 121/8¢(F
Shri Csmanuddin Khazi Applicant &n A,NO 122/8¢(F
Smt, Arati Sinha Applicant in A.No 123/8¢(F
Shri Chikkasiddaiah A pplicant inA.NC 124/86(F)
Shri V.Balakrishnan A pplicant in A.Nol25/86(F)

Versus .

l. The union of Indis represénted'by its
Secretary, D.R.DCC.; "inistrv of ,
Defence, South Block, New Delhi-117011,

2. Scientific Adviser to Raksha Mantri and
D.G.E. & D., South Block, New Delhi~110011,

3. Director, Aercnautical Develcpment Establishrent
Jeevan Bimanagar, Bangalore-560075, «o. BRespondents

Subject :~ SENDINZ CCEIES CT CRDER FASSED BY THE BENCY
I AFFLICATICN Nos 120 to 125/86(F)

Flease find enclosed herewith a ‘copy of the Order pascsed
by this Tribunal in the above said Applications on 1.9.1086,

( H. AKN;ETTA; )
SECTICN CFFIICER
_ (JUuDICIAL)
Encl: A = above '
Copy to:- : :
L. Shri .larayanaswamy, Advocate for
No,844 (Upstairs), | Aprlicants
V Block, Rajajinagar, '
Bangalcre~-H£0010,
2. "Stri i.Vasudeva Rao, E "A_dvocate for
Addl. Central Govt. Standing - Respondents-

- Counsel, High Court of Karnataka
Buildings, Bangalore=!;

: (P )
3. Copy fo Files of A.Nos 121/86(Fq/fizz/ee(F),/ﬁzs/af(F),
124/8((F),/125/86(F). : :
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Shri M. Vasudeva Rao, counsel for
the respondents, has no objection
,to the prayer asked in the Applice-
tiongbeing gtanted., The relief is
accordingly granted to the 'applicants

ShriM, Narayanaswamy, counsel for
the applicants, submits that the
quarters be allotted to the appli-
cants immediately since an order
was passed by this Bench on 14,2,198€
igranting interim stay of allotment
Eof 6 Nos. of Type III Quarters until
| further orders. The submission of
the counsel is justified, and we,
therefore, direct the respondents
to allot quarters immediately to the
applicants.

. o
Applicationgis ordered accor=-
dingly.

(L.H.A. RE (CH. RAMAKRIS HNARAO)
MBVBER (AM MEMBER (JM)
1,9.1986. 1,9,1986.

dms.

-_— \’W

gc‘l (t.{: C .;‘_’.fgb Ir) ==

Fbougns




